
HIGH COURT OF JUDICATURE AT ALLAHABAD

CRIMINAL APPEAL No. - 1324 of 2017

Court No. - 48 

HON'BLE CHANDRA DHARI SINGH, J.
HON'BLE DEVENDRA SINGH-I, J.

1. As per letter dated 20.07.2023 of Jail Superintendent, District Jail, 

Meerut, sole appellant-Tarikat s/o Shafakat Ali has already died on 

22.08.2018 at 03:00 pm in custody during his treatment.

2. Taking into consideration the aforesaid letter of concerned Jail 

Superintendent, the instant criminal appeal stands abated. 

January 28, 2026
Saurabh
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